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ITEM NO.302     Court 4 (Video Conferencing)          SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  940/2017

BIKRAM CHATTERJI & ORS.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA No. 111515/2020 - APPLICATION FOR PERMISSION
 IA No. 108703/2020 - APPLICATION FOR PERMISSION
 IA No. 111339/2020 - APPLICATION FOR PERMISSION
 IA No. 108681/2020 - APPLICATION FOR PERMISSION
 IA No. 67998/2020 - APPLICATION FOR PERMISSION
 IA No. 67992/2020 - APPLICATION FOR PERMISSION
 IA No. 110402/2020 - APPLICATION FOR TAKING ON RECORD
 IA No. 110027/2020 - APPLICATION FOR TAKING ON RECORD
 IA No. 50370/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 99886/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 109401/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 8260/2019 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 90985/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 111395/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 114868/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 115271/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 118334/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 123108/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 130219/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 109599/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 115256/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 113864/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 117324/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 128357/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 74385/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 115247/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 100367/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 109440/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 112929/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 120307/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 94047/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 109907/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 112640/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 115340/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 201/2021 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 114869/2020 - CLARIFICATION/DIRECTION
 IA No. 95273/2018 - CLARIFICATION/DIRECTION
 IA No. 89379/2020 - CLARIFICATION/DIRECTION
 IA No. 96598/2020 - CLARIFICATION/DIRECTION
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 IA No. 180011/2019 - CLARIFICATION/DIRECTION
 IA No. 95831/2020 - CLARIFICATION/DIRECTION
 IA No. 109576/2020 - CLARIFICATION/DIRECTION
 IA No. 122225/2020 - CLARIFICATION/DIRECTION
 IA No. 115383/2020 - CLARIFICATION/DIRECTION
 IA No. 114496/2019 - CLARIFICATION/DIRECTION
 IA No. 114877/2020 - CLARIFICATION/DIRECTION
 IA No. 120019/2020 - CONDONATION OF DELAY IN FILING
 IA No. 90986/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 120016/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 199/2021 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 117730/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 113870/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 117725/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 74386/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 94049/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 202/2021 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 123500/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 89380/2020 - EXEMPTION FROM FILING O.T.
 IA No. 109903/2020 - INTERVENTION APPLICATION
 IA No. 115337/2020 - INTERVENTION APPLICATION
 IA No. 109397/2020 - INTERVENTION APPLICATION
 IA No. 109882/2020 - INTERVENTION APPLICATION
 IA No. 8259/2019 - INTERVENTION APPLICATION
 IA No. 111393/2020 - INTERVENTION APPLICATION
 IA No. 123105/2020 - INTERVENTION APPLICATION
 IA No. 128378/2020 - INTERVENTION APPLICATION
 IA No. 111314/2020 - INTERVENTION APPLICATION
 IA No. 95828/2020 - INTERVENTION APPLICATION
 IA No. 113859/2020 - INTERVENTION APPLICATION
 IA No. 128241/2020 - INTERVENTION APPLICATION
 IA No. 100361/2020 - INTERVENTION APPLICATION
 IA No. 109438/2020 - INTERVENTION APPLICATION
 IA No. 114490/2019 - INTERVENTION APPLICATION
 IA No. 99884/2020 - INTERVENTION/IMPLEADMENT
 IA No. 114865/2020 - INTERVENTION/IMPLEADMENT
 IA No. 115267/2020 - INTERVENTION/IMPLEADMENT
 IA No. 130209/2020 - INTERVENTION/IMPLEADMENT
 IA No. 109596/2020 - INTERVENTION/IMPLEADMENT
 IA No. 115253/2020 - INTERVENTION/IMPLEADMENT
 IA No. 109573/2020 - INTERVENTION/IMPLEADMENT
 IA No. 117320/2020 - INTERVENTION/IMPLEADMENT
 IA No. 122221/2020 - INTERVENTION/IMPLEADMENT
 IA No. 128350/2020 - INTERVENTION/IMPLEADMENT
 IA No. 4656/2021 - INTERVENTION/IMPLEADMENT
 IA No. 115184/2020 - INTERVENTION/IMPLEADMENT
 IA No. 182673/2019 - MODIFICATION
 IA No. 182079/2019 - MODIFICATION
 IA No. 182077/2019 - MODIFICATION
 IA No. 99854/2020 - MODIFICATION OF COURT ORDER
 IA No. 122226/2020 - MODIFICATION OF COURT ORDER
 IA No. 123299/2020 - RECALLING THE COURTS ORDER
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 IA No. 108696/2020 - RECALLING THE COURTS ORDER
 IA No. 108670/2020 - RECALLING THE COURTS ORDER
 IA No. 127793/2019 - RECALLING THE COURTS ORDER)
 
WITH
W.P.(C) No. 947/2017 (X)
(IA No. 100453/2017 - APPROPRIATE ORDERS/DIRECTIONS)

 W.P.(C) No. 971/2017 (X)
(IA No. 115289/2020 - APPLICATION FOR EXEMPTION FROM FILING TYPED  
DOCUMENTS
IA No. 115285/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 102714/2017 – CLARIFICATION/DIRECTION)

 W.P.(C) No. 942/2017 (PIL-W)
(IA No. 100082/2017 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 14915/2018 - CLARIFICATION/DIRECTION
IA No. 112014/2018 - CLARIFICATION/DIRECTION
IA No. 7366/2018 - CLARIFICATION/DIRECTION
IA No. 82917/2018 - CLARIFICATION/DIRECTION
IA No. 55476/2018 - CLARIFICATION/DIRECTION
IA No. 148953/2018 - CLARIFICATION/DIRECTION
IA No. 125675/2018 - CLARIFICATION/DIRECTION
IA No. 35933/2018 - CLARIFICATION/DIRECTION
IA No. 86430/2018 - CONDONATION OF DELAY IN FILING
IA No. 92775/2018 - I.A. FOR TAKING ON RECORD PROPOSAL FOR PAYMENT
IA No. 41987/2018 - I/A ON BEHALF OF RESP. NO 13 SEEKING PERMISSION
TO PURSUE COMPANY APPLI. NO. 17(P.B) OF 2018 AND
IA No. 110167/2020 - INTERVENTION APPLICATION
IA No. 122810/2018 – MODIFICATION)

 SLP(C) No. 1879/2018 (XVII)

 W.P.(C) No. 1041/2017 (X)
(IA No. 111410/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109910/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109954/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109891/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109946/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 111425/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 111420/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109920/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 111409/2020 - INTERVENTION APPLICATION
IA No. 109904/2020 - INTERVENTION APPLICATION
IA No. 109953/2020 - INTERVENTION APPLICATION
IA No. 111424/2020 - INTERVENTION APPLICATION
IA No. 109943/2020 - INTERVENTION APPLICATION
IA No. 111419/2020 - INTERVENTION APPLICATION
IA No. 109918/2020 - INTERVENTION APPLICATION)

 W.P.(C) No. 1018/2017 (X)
(IA No. 119264/2020 - APPROPRIATE ORDERS/DIRECTIONS
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IA No. 119263/2020 - INTERVENTION APPLICATION
IA No. 110188/2020 - INTERVENTION APPLICATION)

 W.P.(C) No. 1116/2017 (X)

 W.P.(C) No. 1144/2017 (X)
(IA No. 124701/2017 - APPROPRIATE ORDERS/DIRECTIONS)

 W.P.(C) No. 1156/2017 (X)

 W.P.(C) No. 1206/2017 (X)
(IA No. 135678/2017 - APPROPRIATE ORDERS/DIRECTIONS)

 W.P.(C) No. 8/2018 (X)

 W.P.(C) No. 1242/2017 (X)

 W.P.(C) No. 58/2018 (X)

 W.P.(C) No. 21/2018 (X)

 W.P.(C) No. 52/2018 (X)

 W.P.(C) No. 91/2018 (X)

 W.P.(C) No. 56/2018 (X)

 W.P.(C) No. 57/2018 (X)

 W.P.(C) No. 74/2018 (X)

 W.P.(C) No. 134/2018 (X)

 W.P.(C) No. 131/2018 (X)
(IA No. 25109/2018 - APPLICATION FOR STAY/DIRECTIONS)

 W.P.(C) No. 160/2018 (X)
(IA No. 87532/2020 - MODIFICATION OF COURT ORDER)

 W.P.(C) No. 164/2018 (X)

 W.P.(C) No. 182/2018 (X)

 W.P.(C) No. 199/2018 (X)

 W.P.(C) No. 226/2018 (X)

 W.P.(C) No. 245/2018 (X)

 W.P.(C) No. 281/2018 (X)
(IA No. 48296/2018 - STAY APPLICATION)
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 W.P.(C) No. 306/2018 (X)

 W.P.(C) No. 298/2018 (X)

 W.P.(C) No. 246/2018 (X)

 W.P.(C) No. 267/2018 (X)
(IA No. 88108/2018 - APPROPRIATE ORDERS/DIRECTIONS)

 W.P.(C) No. 288/2018 (X)
(IA No. 84512/2020 - APPROPRIATE ORDERS/DIRECTIONS)

 W.P.(C) No. 460/2018 (X)

 W.P.(C) No. 353/2018 (X)
(IA No. 57585/2018 - STAY APPLICATION)

 W.P.(C) No. 378/2018 (X)

 W.P.(C) No. 742/2018 (X)
(IA No. 70367/2019 – CLARIFICATION/DIRECTION)

 W.P.(C) No. 829/2018 (X)
(IA No. 95096/2018 - GRANT OF INTERIM RELIEF)

 SMC(Crl) No. 4/2018 (XVII)

 W.P.(C) No. 1397/2018 (X)

 W.P.(C) No. 502/2019 (X)
(IA No. 63194/2019 - STAY APPLICATION)

 Diary No(s). 36392/2019 (X)
(IA No. 155351/2019 - INITIATING CONTEMPT PROCEEDINGS)

 CONMT.PET.(C) No. 483/2020 in W.P.(C) No. 940/2017 (X)
(IA  No.  109286/2020  -  PERMISSION  TO  FILE  ADDITIONAL  DOCUMENTS/
FACTS/ ANNEXURES)
 
Date : 18-01-2021 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE UDAY UMESH LALIT
         HON'BLE MR. JUSTICE ASHOK BHUSHAN

For Parties:        
                    By Courts Motion, AOR

Mr. R. Venkataramani, 
Senior Advocate (Court Receiver)

Mr. Pavan Aggarwal, Forensic Auditor 
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Mr. Ravinder Bhatia,Forensic Auditor 

Mr. M. L. Lahoty, Adv.
Mr. Paban K Sharma, Adv.
Mr. Anchit Sripat, Adv.
Mr. Himanshu Shekhar, AOR

Mr. Aryama Sundaram, Sr. Adv.
Mr. Rohan Jaitley, Adv
Mr. Raj Kamal, AoR
Mr. Aseem Atwal, Adv
Mr. Zafar Inayat Ganai, Adv
Mr. Kartavya Batra, Adv
Mr. Avish Bhati, Adv

Mr. V. Giri, Senior Advocate
Mr. Amith Krishnan, Advocate
Mr. Dhruv Gandhi, Advocate
Ms. Udita Singh, AOR

Mr. Siddhartha Dave, Sr. Advocate
                    Mr. Gudipati G. Kashyap, Adv

Ms. Apoorva Pandey, Adv.
Ms. T. Archana (A.O.R.)(NBCC)

Mr. Santosh Paul, Senior Advocate
Mr. Janender Kumar Chumbak, ADV
Ms. Radhika,(ADV

                    Ms. Amita Singh Kalkal, AOR

Mr.Vikramjit Bannerjee Ld Asg
Ms.V Mohna Sr Adv
Mr.Prashant Singh Adv
Mr.Mukul Singh Adv

                    Mrs. Anil Katiyar, Aor

Shri Vikramjit Banerjee, ASG
Shri  Vibhu Shanker Mishra, Adv.
Shri Mukul Singh, Adv.
Shri B V Balaram Dass (AOR)

Mr. Tushar Mehta SGI
Mr. Rajat Nair, Adv
Ms Neela Gokhale, Adv
Mr. Kanu Agrawal, Adv
Mr. Saurabh Mishra, Adv
Mr. B.V. Balram Das, AoR

Mr. Vikramjit Banerjee, Ld ASG.
Mr. Mukul Singh, Adv.
Mr. Vikrant Yadav, Adv.
Mr. Vibhu Shankar Mishra, Adv.
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Mr. R R Rajesh, Adv.
Mr. Raj Bahadur Yadav, Adv.

Mr. Siddharth Bhatnagar, Sr. Adv.
Mr. Arpit Rai, Adv

                    Mr. Aviral Kashyap, AOR

Mr.Sanjay jain ASG 
Mr.Vikramjit Banerjee ASG
Mr.Prashant Singh,, Adv.
Mr.Mukul Singh, Adv.

     Mr. B. Krishna Prasad, AOR

Mr. Gopal Sankaranarayan, Sr. Adv.
Mr. Shivansh Pandya, Adv.
Mr. Bhaumic Dhaloriya, Adv.
Mr. Manjeet Singh, Adv.
Mr. Vikas Jain, AOR

Mr. Gopal Sankaranarayanan, Sr. Adv.
Mr. Raj Kamal, AoR
Mr. Maheen Pradhan, Adv
Mr. Aseem Atwal, Adv
Mr. Kartavya Batra, Adv
Mr. Avish Bhati, Adv

Mr. V.K. Shukla, Senior Advocate
Mr. Shekhar G Devasa, Advocate
Mr. Rohit Pandey, Advocate
Mr. Manish Tiwari, Advocate
Mr. Luv Kumar, Advocate
Mr. Varad Dwivedi, Advocate
Ms. Sukriti Chauhan, Advocate
Mr. Vaishali Singh ,Advocate
Mr. Ayush Kumar, Advocate
Ms. Silvia, advocate
Mr. Vaibhav Maheshwari, Advocate

                    M/S.  Devasa & Co., AOR

                    Mr. Dheeraj Nair, AOR
Mr. Kumar Kislay, Advocate
Mr. Vishrutyi Sahni, Advocate

Ms. Richa Kapoor, AOR
Mr.Kunal Anand , Adv.
Mr. Dinesh Singh, Dy. Legal Manager(Bank of 

  India)
                    Mr. Jasmeet Singh, AOR

Mr. Ketan Gaur, Advocate 
 Mr. Ayush Mitruka, Advocate 
Mr. Ashish Bhan, Advocate 
Mr. Saif Ali, Advocate 
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Mr. Pushpendra S. Bhadoriya, Advocate 
Ms. Rusheet Saluja, Adv 

Mr. Manoj Singh Advocate
Mr. Manindra Dubey Advocate

               Mr. Sanjay Kumar Visen, AOR

Mr. Sanjay Kapur, AOR
Mrs. Megha Karnwal, Adv. 

Mr. Nirmal Kumar Ambastha, AOR
Mr. Amit Kumar, Adv.
Mr. Ashmita Bisarya, Adv. 
Ms. Arati Kumari, Adv. 
Mr. Harsh Mohan Ojha, Adv.  

Ms. Prachi Apte, Adv.
                    Ms. Shobha Gupta, AOR

                    Mr. Karunakar Mahalik, AOR
Mr.Devender Kumar Singh, Adv., 

                    Mr. Rajesh P., AOR
Mr. Rahul Malhotra, Adv.
Ms.  Himanshi Madan, Adv.

                    Mr. Rohit Kumar Singh, AOR
Mr. Shubham V. Gawande, Adv.

                    Mrs. Niranjana Singh, AOR
Mr. Saket Singh.  Adv

                    Mr. Sayaree Basu Mallik, AOR

Ms. Shuchi Singh, Adv
Mr. Krishna Kant Dubey, Adv
Mr. Sanjay Kumar Dubey, AOR
Mr. Rakesh Kumar Tewari, Adv
Mr. Pankaj Kumar Singh, Adv
Mr. Binod Kumar Singh, Adv                

Mr. Manoj V. George, Adv.
Ms. Shilpa Liza George, AOR
Mr.Philomena Thomas, Adv.
Ms. Bhavika, Adv.              

Mr. Satish Pandey, AOR
Mr. R.N. Singh, Adv.
Mr. Raghvendra Kr., Adv.

Mr. Talha A Rahman (AoR)
Mr Pawan Bhushan ,Adv.
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Mr.. Adnan Siddiqui, Adv
Mohd Shaz Khan, Adv.
Mr. Udit Atul Konkanthankar, Adv.

                
                   Mr. Amit Pawan, AOR
                   Mr. Kumar Mihir, AOR
                   Mr. Sukant Vikram, AOR
                   Mr. Manish Kumar Saran, AOR
                   Mr. Kailash Prashad Pandey, AOR
                 

Mr. Shiv Kumar Pandey, Adv.
Mr.Chandrashekhar A. Chakalabbi,  Adv.
Mr.Awanish Kumar,  Adv.
Mr. Anshul Rai,  Adv.

                    M/S. Dharmaprabhas Law Associates, AOR

Sh. Abhigya Kushwah, AoR
Ms. Sunita Yadav, Adv.
Sh. Pradeep Kumar Dubey, Adv.
Sh. Siddharth Rajkumar Murarka,Adv.
Ms. Anamika Kushwaha, Adv.
Ms. Nandita Rao, Adv.
Mrs. Mahija Reddy, Adv.
Sh. K.N. Agnihotri, Adv.
Sh. Virender Arora, Ad

                   Mr. Abdul Azeem Kalebudde, AOR
                   Mr. Shadan Farasat, AOR
                   Mr. A. P. Mohanty, AOR
                   Mr. Gopal Jha, AOR

                   Ms. E. R. Sumathy, AOR
    Mrs. Savita Aggarwal Adv.
    Ms. S. Spandana Reddy Adv.

Mr. Deepak Dhingra àdvocate
Mr. Natwar Rai, Advocate
Mr. Krishna Kumar àdvocate
Dr.(Mrs.) Vipin Gupta, AOR,

     Ms.Suman Tripathy, Adv.
                   Mr. Rameshwar Prasad Goyal, AOR

     Mr. Keshav Mohan, Advocate 
     Mr. R.K Awasthi, Advocate

     Mr. Prashant Kumar, Advocate
   Mr. Piyush Vatsa, Advocate

     Ms. Ritu Arora, Advocate 
                    Mr. Santosh Kumar - I, AOR
 
                 Ms. Priyanka Das, Adv
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Mr.Bhubanesh Saini, Adv
Mr.Ram Ekbal Roy, Adv
Mr.Sandeep Jha, Adv

                    Mr. Binay Kumar Das, AOR

Mr. Sourabh Mishra, Adv.
Mr. Bishwajit Dubey, Adv.
Ms. Srideepa Bhattacharyya, Adv.
Ms. Sanskriti Sidana, Adv.

                    M/S.  Cyril Amarchand Mangaldas Aor, AOR

Mr. Shubham Bhalla, AOR
Mr. Yajur Bhalla, Adv.
Mr. Deepak Samota, Adv.
Mr. Vijay Kumar Diwedi, Adv.

Mr. Prakash Kumar Singh , AOR
Dr Brij Bhushan K Jauhari, Adv.
Ms. Purnima Jauhari, Adv
Mr.Lalit Chahar Adv.
Mr. O.P. Singh adv
Mr. Harsh Mahan, Adv.

Ms.Prerna Mehta, AOR
Mr.Naresh Aditya Madhav,Adv.
Mr. Tileshwar Prasad, Adv.
 
Mr. Gudipati G. Kashyap,Adv.
Ms. T. Archana (A.O.R.)(MSTC)

                    Ms. Garima Prashad, AOR
Mr. Abhitosh Pratap Singh, Adv.

Mr Pradeep Misra AOR
Mr Suraj Singh Advocate

                    Ms. Tatini Basu, AOR
Ms. Indrani Mukherjee, Adv  

                    Mr. Uddyam Mukherjee, AOR
Ms. Madhurika Ray, Advocate

                    Ms. Jasmine Damkewala, AOR
     Mr Pallav Mongia, AOR
     Ms Vaishali Sharma, Adv

Mr. Ravindra Kumar, AOR

                    Mr. Prithvi Pal, AOR

                    Mr. Vivek Narayan Sharma, AOR
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                    Ms. Sangeeta Singh, AOR

                    Mr. Shovan  Mishra, AOR

                    Mr. Sayaree Basu Mallik, AOR

                    Mr. Mohammed Sadique T.a., AOR

                    Mr. Gaurav Goel, AOR

                    Mr. Naresh Kumar, AOR

                    Mr. Shishir Pinaki, AOR

          Ms. Pallavi Pratap, AOR                   

                    Mr. Akhilesh Kumar Pandey, AOR

                    Ms. Rakhi Ray, AOR

                    Mr. Badri Prasad Singh, AOR

                    Mr. Gaurav Goel, AOR

                    Mr. Ramesh Babu M. R., AOR

                    Mr. G. Balaji, AOR

Mr. Aniruddha P. Mayee, AOR

                    Mr. Ashok Kumar Singh, AOR

                    Mr. Balaji Srinivasan, AOR

                    Mr. Abhijit Sengupta, AOR

                    Mr. Rabin Majumder, AOR

                    Mr. Rajesh Kumar Gupta, AOR

                    Mr. Mukesh Kumar Maroria, AOR    

                    Mr. Somesh Chandra Jha, AOR

                    Mrs.  Kirti Renu Mishra, AOR              

                    Ms. Astha Sharma, AOR

                    Ms. Dharitry Phookan, AOR

                    Mr. Ajit Sharma, AOR

                    Mr. Somanatha Padhan, AOR

                    Ms. Anannya Ghosh, AOR

                    Mr. S. K. Verma, AOR

                    M/S.  D.s.k. Legal, AOR

                    Mr. Aakarshan Aditya, AOR

                    Mr. Christopher Dsouza, AOR

                    Mr. Vishal Gupta, AOR

                    Mr. Pawanshree Agrawal, AOR

                    M/S. Kings And Alliance Llp , AOR
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                    Mr. Abhinav Ramkrishna, AOR

                    Ms. Mridula Ray Bharadwaj, AOR

                    Mr. Sureshan P., AOR

                    Mr. Abhinav Shrivastava, AOR

                    Mr. Ashwarya Sinha, AOR

                    Mr. Vipin Kumar Jai, AOR                   

                    Mr. Deepak Prakash, AOR

                    Mr. Gaurav, AOR

                    Mr. B. K. Satija, AOR

                    Mr. G. N. Reddy, AOR

                    Mr. Vishnu Sharma, AOR

                    Mr. Sukant Vikram, AOR

                    Mr. Mishra Saurabh, AOR

                    Mr. D. S. Chauhan, AOR

                    Mr. Rishi Matoliya, AOR

                    Mr. Kumar Mihir, AOR  

                    Mr. T. Mahipal, AOR
                 
                    Mr. Chandra Prakash, AOR

                    Mr. Sarvam Ritam Khare, AOR

                    Ms. Anindita Pujari, AOR                   

                    Mr. Kedar Nath Tripathy, AOR

                    Ms. Bharti Tyagi, AOR

                    Mr. Aneesh Mittal, AOR

Mr. Chandan Kumar, AOR

                    Ms. Suruchii Aggarwal, AOR

                    Mr. Anas Tanwir, AOR

                    Ms. Chandan Ramamurthi, AOR

                    Mr. Sumit Sinha, AOR

                    Mr. O. P. Gaggar, AOR

                    Mr. Praveen Chaturvedi, AOR

                    Ms. Arti Singh, AOR

                    Mr. Kaushik Choudhury, AOR                  

                    Ms. Charu Ambwani, AOR

                    Mr. Mushtaq Ahmad, AOR                 
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                    Mr. Ravindra Sadanand Chingale, AOR

                    Mr. Malak Manish Bhatt, AOR

                    Ms. Indra Sawhney, AOR

                    Mr. M. T. George, AOR                   

                    Mr. Aman Gupta, AOR

                    Ms. Anubha Agrawal, AOR

                    Mr. Niraj Gupta, AOR

                    Mr. Anil K. Chopra, AOR

                    Mr. Dharmendra Kumar Sinha, AOR

                    Mrs. Taruna Singh Gohil, AOR

                    Mr. Ritesh Agrawal, AOR

                    Ms. Anisha Upadhyay, AOR

                    Mr. Anil Kumar Mishra-i, AOR

                    Mrs. Swarupama Chaturvedi, AOR

                    Mr. Somiran Sharma, AOR

                    Mr. Rohit Amit Sthalekar, AOR

                    Mr. Umesh Kumar Khaitan, AOR

                    Mr. Kaushal Yadav, AOR

                    Applicant-in-person, AOR

                    Ms. Charu Mathur, AOR
                  
                    M/S. Karanjawala & Co., AOR

                    Mr. Balraj Dewan, AOR

                    Mr. Divyakant Lahoti, AOR

                    Mr. Sanchit Garga, AOR

                    Mr. E. C. Vidya Sagar, AOR

                    Ms. Vandana Sehgal, AOR

                    Mr. Pramod Dayal, AOR

                    Mr. Tahir Ashraf Siddiqui, AOR

                    Ms. Kamakshi S. Mehlwal, AOR

                    Ms. Mayuri Raghuvanshi, AOR

                    Ms. Divya Roy, AOR

                    Ms. Rajkumari Banju, AOR

                Mr. Aditya Jain-1, AOR
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                    Mr. Ejaz Maqbool, AOR

                    Mr. K. Paari Vendhan, AOR

                    Mr. Syed Mehdi Imam, AOR

                    Ms. Rashmi Singh, AOR

                    Mr. Kabir Dixit, AOR

                    Ms. Sujata Kurdukar, AOR

                    Mr. Sanjai Kumar Pathak, AOR

                    Mr. Rajat Mittal, AOR

                    Mr. Shantwanu Singh, AOR

                    Mr. Anoop Prakash Awasthi, AOR

                    Mrs. Mona K. Rajvanshi, AOR

                    Mr. Brijesh Kumar Tamber, AOR

Mr. Ashok Mathur, AOR

                    Mr. Siddhartha Jha, AOR

                    

          UPON hearing the counsel the Court made the following
                             O R D E R

LA-RESIDENTIA PROJECT

[I.A.  No.109882  of  2020  (Vol.  No.Z-309  &  Vol.  No.R-103);I.A
No.168186 of 2018 (Vol. No.Z-68); I.A.No.114865 (Vol. No.Z-318);
and, Document Vol. No.R-142, ]

Mr.  V.  Giri,  learned  Senior  Advocate  appearing  for  La-

Residentia  Developers  Private  Limited  submitted  a  note  and

completed  his  submissions.   He  however,  pointed  out  that  an

affidavit was filed on behalf  of certain Home Buyers late in the

evening yesterday and that he be given opportunity to respond to

said affidavit.

Liberty  is  accordingly  granted  to  file  additional  written

submissions in response to said affidavit.

Mr.Gopal Sankaranarayanan,learned Senior Advocate and Mr. M.L.
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Lahoty, learned  Advocate appearing for the Home Buyers may rejoin

to the submissions made by Mr. Giri on the next occasion. Both the

learned counsel assured the Court that  between themselves they

would not take more than half an hour.

All the learned counsel appearing for various parties in this

matter are requested to send copies of their notes/submissions by

e-mail to Mr. Pavan Aggarwal, learned Forensic Auditor, who may

then circulate his response to this Court in a Sealed cover.

List on 01.02.2021 as first item.

(INDU MARWAH)                                   (ANAND PRAKASH)
COURT MASTER (SH)                                BRANCH OFFICER
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